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UTTAR PRADESH POLLUTION CONTROL BOARD

Ref/ﬁ/ Y taopons- 1152 )2019 oeted 27

The Registrar,

Hon’ble, National Green Tribunal,
Copernicus Marg,

New Delhi- 110001

Sub: Submission of Compliance report in O.A. no. 116/2014 in the matter of Meera
Shukla Vs. Municipal Corporation Gorakhpur & Others:

Sir,

In compliance to the order dated 24.09.2019 passed by Hon’ble NGT, New
Delhi in O.A. no. 116/2014 in the matter of Meera Shukla Vs. Municipal Corporation
Gorakhpur & Others the compliance report is enclosed herewith with annexures.

It is requested that the compliance report may be presented before the
Hon’ble Tribunal.

Yours Sincerely,
Enclosures: As above
=t
TAshish Tiwari)

Member Secretary

Copy to:
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida
District-GB Nagar, 201301 for information and further necessary action.

e
Member Secretary
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppch.com - Web Site: www.uppch.com




Compliance report of order dated 24.09.2019 passed by Hon’ble
NGT, New Delhi in O.A. no. 116/2014 Meera Shukla Vs. Municipal
Corporation Gorakhpur & Others:

1 Issue covered in Directions of Hon'ble NGT: “Action taken report

filed by the CPCB on 17.09.2019 in respect of M/s Malvika Cement
Pvt. Ltd., Raebareli Uttar Pradesh. The Chief Secretary, Uttar
Pradesh may have it examined as to how electricity connections are
given without consent to operate merely on consent to establish and
why tubewells are being allowed to be dug without permission of the
CGWA. An appropriate mechanism be evolved to remedy such
illegalities in future anywhere in the State. The Chief Secretary, Uttar
Pradesh may have it examined as to how electricity connections are
given without consent to operate merely on consent to establish and
why tubewells are being allowed to be dug without permission of the
CGWA. An appropriate mechanism be evolved to remedy such
illegalities in future anywhere in the State”.
Action taken for Compliance: UPPCB has requested Department of
Environment, Forest and Climate Change, Government of U.P. vide
letter dated 20.11.2019 for directions from the level of Chief Secretary,
Uttar Pradesh to Department of Infrastructure & Industrial,
Development and Department of Energy for ensuring Consent to
Establish from UPPCB & NOC from CGWA prior to issuing Electricity
Connection in favour of industrial units. Copy of the said letter is
annexed as annexure-01.

5 lssue covered in Directions of Hon'ble NGT: “Action taken report
filed by the UPPCB dated 23.09.2019 in respect of M/s Yash Pakka
Ltd. and the conduct of the SDM, Ayodhya in dealing with the matter.
According to the farmers, bandh was erected to prevent polluting
discharge damaging the agricultural fields. However, according to the
SDM. the bandh was removed to check stoppage of flow of the drain.
The drain needs to be kept clean and its flow need not be obstructed”.

Action taken for Compliance: Joint inspection has been carried out
by the team of CPCB/UPPCB officers on dated 23.10.2019 &
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24.10.2019. The inspection report has been received on 25.11.2019.
Copy of the said inspection report is Annexed as Annexure-02. The
salient recommendation of the joint committee are as under:

The ponding and obstacle of flow causes anaerobic condition in the
Tehura Drain, which further deteriorates the water quality.

UPPCB has requested District Magistrate, Ayodhya for issuing
directions to Administrative Officers for dismantling Bandhas made by
Farmers in the Tehura Drain and also for issuing directions to
concerned departments i.e. Zila Panchayat/Gramya Vikas Vibhag for
ensuring discharge of only treated domestic effluents/sewage
generated from the villages located along the drain. Copy of the said
letter is Annexed as Annexure-03.

_Issue covered in Directions of Hon'ble NGT: “Report of the UPPCB
on the subject of environmental compensation payable by M/s B.R.D.
Medical College & Hospital (Nehru Chikitsalay), Gorakhpur”.

Action taken for Compliance: Letter has been issued by UPPCB on
01.10.2019 to M/s B.R.D. Medical College & Hospital (Nehru
Chikitsalay), Gorakhpur for depositing the Environmental
Compensation of Rs. 4.4115 Crore. Copy of the said letter is Annexed
As annexure-04.

lssue covered in Directions of Hon'ble NGT: “The Distillery and
Sugar units of the industry have been found to be non-compliant. In
view of the facts found, the units need to be immediately closed by the
SPCB under Section 31(1)(c) of the Water (Prevention and Control of
Pollution) Act, 1974 in accordance with law in view of the

recommendations of the joint Committee”.

Action taken for Compliance: Direction u/s 33(A) of Water
(Prevention and Control of Pollution) Act, 1974 has been issued by
Board on 26.08.2019 to M/s K.M. Sugar Mils Ltd. (Sugar Unit)
Masaudha Motinagar, Ayodhya for not resuming operation without
Compliance of directions. The joint inspection Committee of CPCB &
UPPCB inspected the unit on 13.11.2019 & recommended that
keeping in view, the compliance of directions, the sugar mill may be
considered for resuming its operation initially on trial basis subject to
deposition of Environmental Compensation (EC) imposed by UPPCB.
Copy of the said inspection report is Annexed as Annexure-05.
Accordingly the said directions u/s 33A of Water Act, 1974 have been
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suspended on 21.11.2019 for trial operation of the unit for the period of
two months. Copy of the said letter is Annexed as Annexure-06.
Closure order has been issued by UPPCB on dated 04.10.2019 u/s
33(A) of Water (Prevention and Control of Pollution) Act, 1974 against
industry M/s K.M. Sugar Mils Ltd. (Distillery Unit) Masaudha
Motinagar, Ayodhya. Further on the basis of compliance found in the
joint inspection report of CPCB and UPPCB dated 26.11.2019. the
above closure order has been suspended on dated 04.12.2019 and
the unit has been allowed for the trial run of production for the period
of three months. Copy of the said inspection report is Annexed as
Annexure-07.

Issue covered in Directions of Hon'ble NGT: “Report of UPPCB
dated 17.07.2019 (Pp 2087-2092) on the subject of environmental
compensation to be recovered from said 7 industries in Gorakhpur”.

Action taken for Compliance: Environmental Compensation (EC)
has been imposed on the said 07 industries in Gorakhpur:-

Sl. Name of the industry Amount of
no. Environmental
Compensation

1 | M/s Bharti Research and Breeding Firm, Rs. 6.1125 LAcs
FL-27, Sector13, GIDA, Gorakhpur.

2 | M/s Mother Shree Dairy, D-1/3D, Sector- Rs. 8.4 Lacs
13, GIDA, Gorakhpur
3 | M/s Alkane Construction Pvt. Ltd., FL- Rs. 4.25 Lacs

24, Sector-13, GIDA, Gorakhpur
4 | M/s Burnet Pharmaceutical Pvt. Ltd., FL- Rs. 12.875 Lacs
1, Sector-13, GIDA, Gorakhpur
5 | M/s Gorakhnath Agro Industries Pvt. | Rs.10.1875 Lacs
Ltd., FL-20/27, Sector-13, GIDA,
Gorakhpur

6 | M/s Royale Savera Foods Pvt. Lid., FL- Rs. 6.1125 Lacs
28. Sector-13, GIDA, Gorakhpur

7 |M/s Dr. Sandhu Hatchery, FL-28, Rs. 6.1125 Lacs
Sector-13, GIDA, Gorakhpur

Copy of the said letters are Annexed as Annexure-08.
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UPPCB has requested District Magistrate, Gorakhpur for recovery of the
Environmental Compensation (EC) imposed on industries by UPPCB.
Copy of the said letters are Annexed as Annexure-9.

M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA, Gorakhpur has
deposited environmental compensation imposed by UPPCB. At present
unit has improved its water and air pollution control system as per norms.
Hence, conditional consent has been issued under the provisions of
Water (Prevention and Control of Pollution) Act, 1974 and Air
(Prevention and Control of Pollution) Act, 1981.

. Issue covered in Directions of Hon'ble NGT: “(if) 23.05.2019 with
regard to Ramgarh Lake “........ We have considered the report. We are
of the view that in line with the order earlier passed on17.12.201 8, a copy
of the report be forwarded to the Principal Secretary, Urban
Development, Uttar Pradesh who may furnish action taken report in the
matter within one month by email at judicialngt@gov.in........ ?

Action taken for Compliance: UPPCB has requested Department of
Environment Forest and Climate Change, Government of U.P. vide letter
dated 06.12.2019 for directions from the Chief Secretary, Uttar Pradesh
to Department of Urban Development for filing the Action Taken Report
in Hon'’ble NGT. Copy of the said letter is Annexed as Annexure-10.

. Directions of Hon'ble NGT: “A Joint Committee comprising the
Secretaries, Urban Development, Environment and Forest and Irrigation,
Flood Control Department, Uttar Pradesh, UPPCB and the CPCB may
take further action in accordance with law, in the light of the report and
furnish an action taken report before the next date. The Nodal Agency
will be Secretary, Irrigation for coordination, compliance and furnishing
report to this Tribunal. The GDA is at liberty to furnish its view point to the
said Joint Committee. Review Application No. 47/2019 stands disposed
off ”.

Action taken for Compliance: UPPCB has requested Principal
Secretary, Irrigation, Government of UP for constitution of the committee
in compliance of the order dated 24.09.2019. Copy of the said letter is

Annexed as Annexure-11.

In compliance of the Hon'ble NGT order dated 19.07.2019 & 24.09.2019
meetings held under the Chairmanship of Smt. Aparna U., Secretary
Irrigation & Water Resource Department, Government of U.P. on dated

25.11.2019 & 17.12.2019.
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&3 UTTAR PRADESH POLLUTION CONTROL BOARD
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fava: yew # Sovo ygyur fEvr 91 ¥ A1 srwiy urw f5 Ser @ fRem w39
AT DT H—TH STel UIHRUT gRT Y-S Qe B AUid 9 g fHd o
D R H |
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Bi—

R The Chief Secretary, Uttar Pradesh may have it examined as to how
electricity connections are given without consent to operate merely on consent to
establish and-why tubewells are being allowed to be dug without permission of the
CGWA. An appropriate mechanism be evolved to remedy such illegalities in future
anywhere in the State........ 7
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JOINT INSPECTION REPORT OF M/S YASH PAKKA LIMITED (FORMELY-M/S YASH

PAPERS LIMITED), DARSHAN NAGAR, AYODHYA (UP)

1. Background:

Hon’ble NGT Principle Bench, Delhi vide its order dated 27.09.2019 in the matter of
Meera Shukla Vs Municipal Corporation, Gorakhpur & Ors. (0.A.N0.116/2014) passed
order. Related portion of the order passed by Hon'ble NGT is as given below:
“According to the farmers, bandh was erected to prevent poliuting discharge damaging
the agricultural fields. However, according to the SDM, the bandh was removed to check
stoppage of flow of the drain. The drain needs to be kept clean and its flow need not be
obstructed. An updated joint inspection report is required to be obtained from a joint
Committee of CPCB and the SPCB which issue will henceforth be deait with in 0.A. No.
399/2019, Mrs. Soraswati vs M/s Yash Paper Limited & Ors.” And

“A joint Committee of CPCB and State PCB may teke remedial action to ensure that the
Tihura Drain is cleaned and freed Jrom any industrial effluent or other pollutants. A
status report in this regard may be filed as ailready directed above.”
Accordingly, joint inspection of M/s Yash Pakka Limited (Formerly-Yash Papers Limited),
Yash Nagar, Ayodhya, UP (Hereafter referred as “the unit”) and monitoring of Tehura
drain at different locations were carried out by officials from CPCB, RD(N), Lucknow and
UPPCB, Regional Office, Ayodhya during October 23-24,2019,

2. Inspection of M/s Yash Papers Limited, Darshan nagar, Ayodhya (UP)
1 |Nameofthe | M/s Yash Pakka Limited (Formerly- Yash Papers Limited),
industry & Yash Nagar, Faizabad ~ 224 135
Complete Postal Uttar Pradesh, india
Ph. 05278 —326611-12 Fax — 05278 258062
Address o
2. | Name of Contact | Mr. Narendra Kumar Agrawal
person Phone & Director Works
Fax No/Email | Mob. +91 7800008312
| Email: utilitybusiness@yashpapers.com |
\'.:{i%a‘,‘}l\u g’;\' d
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I

E Date of o 23.10.2019 o o
Inspection
4. | Yearof 1983 -

commissioning

5. | Category of
industry

Pulp and Paper

6. | Installed
Capacity, TPD

Paper Machine: 120 TPD
Pulp for Sale: 30 TPD
Moulded Products (Tableware): 20 TPD
Egg tray: 03 TPD
Pith Pallets: 30 TPD

—_—

(As per consent)

2018-19

2017-18

|
|

7. | Specific Energy Year 2019-20 |
Consumption, i (upto [
KWH/MT | 23.10.2019)

- i ETTIN
| KWH/MT |

8. | status of a. Air Consent: valid till 31.12.2020.
BN b, W lid till 31.12.202
Ndhorsition ) ater Consent: valid till 31.12.2020.
(validity) ¢. Hazardous Waste Authorization: Vali

KWH/MT

125 | 1,239KWH/MT |

d upto 31.12.2023.

9. | Product manufactured in fPDlTPM/T PA:

S. No. Product Product r m_anufactured in MTA
{grade/type) = B
& By Product | 2019-20 (upto 2018-19 2017-18
manufactured 23.10.2019)
O1. | KraftPaper | 11,382.04MT |  21,05814MT | 19646 MT |
02. | Poster | 7689.75MT | 1742931 | 17,238 MT
Paper
03. | Pulp 3,511.93 |  7,242.55 7,429 MT i
04. | Moulded 558.83MT | 1276MT | 247MT
Product
(Tableware)
05. | EggTray 282.1 MT 63147 MT 504.63 MT
Joint Committee report on M/s Yash Papers Limited y “:“ Pape 2 of i7
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10. | Ds. Pith Paliets | 2897.99 MT 4208.7 MT 2 Not Applicable
l | a .
11. | Raw material used / tonne of product: T — ]
T T Raw I:Vi.ateriai Consuhnbt%cn Per tonne of P"roducﬁf Sy
5. Raw e T e
No. Materials 2019-20 (upto . 2018-19 | 2017-18
23.10.2019) | |
01. |Bagasse | 2.26 MT/MT ]L L8 MT/MT 2.01 MT/MT
| 02. | Oldgunny | 0.059 MT/mMT | o.0somm/mT 0.075 MT/MT
S S L | i E—
03. | Pulp 0.072 MT/MT i © 0.064 MT/MT 0.05 MT/MT
12. | Water Consumptton & Waste Water Generated: Average for September 2019
s i - Wastewater 1' S )
Water
o : [ Generated/ | Water Consumption
Consumption, ! \
! " - discharge, KL/MT of Paper produced
‘ KLD
01 |[Process | 637127 |  ceasds - 5075
. N | MG 8
02. | Cooling 643.27 ! -
03. |[Domestic | 50 | R .
| ]
13. | Effluent Treatment facilities provided & Disposal Details:
Details of Effluent Treatment Plant (ETP)is mentioned in observation no.8.
Treated effluent from ETP is discharged into Tehura Drain, which meets Saryu River
after traversing approx. 10 Km.
14. | Fuel Consumption o |
sr. No. Type of Fue_l__m- | Fue! Cansumpteon {M‘r or KL}
201920 (upto | 201819 | 2017.18
L | 23209 |
01. Husk J 59,183.35 MT 1,02,799 MT 99,909 MT
(02, [Diesel | mamsm [ 77362KL | 27.690KL
03. [ BagassePith | 12376 M1 | 12,02 MT 15,670 MT |
i,
i %, B
N/
W{\g_
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[15. Stack Details and Source Emission Status: o
Stack Attached [ stack Height (m) "”Fs?é’é’{ﬁf_af (m) [ Control Equipment |
To J
0L | Bolfer atmched VT " [ 02Mr. | Wetsaubie
to 25 Mw | f '
turbine ' i
(capacity-22 f
TPH) ;
02. | Boiler attached | 50 Mtr { - o2mtr. | ESP
to 60 wMw r |
turbine [ (
(capacity-50 ; ,.
TPH) f |
03, | Recovery | 50Mtr. | isme 'f_ B
Boiler{capacity- |
12.5TPH) }
04. |Thermic  Fluid | 35 wtr 1.1 Mt Wet Scrubber |
Heater |
(30,00,000 !
Cal/hr) j |
05, | Pallet Plant-30 | 25 mr. | i 'c;.#'foﬁe_s'e?érﬁ&"']
TPD | | |
1 |
16. | Fugitive emission control and status — Measures adopted: —[
* Water Sprinklers on Raw Material Storage Yards
® Sprinkling water on internal areas by means of water tankers
* Retention wall around raw material storage vard |
® Tree plantation on boundary wall
* Mesh installation over the boundary wall, where boundary wall is having low
height.
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_i?. | Hazardous Waste Status

5. | o Gomerareq | Authorized | Guantity |
H
No | MWOENErMEd I quamity | Generateq | MW Disposal
01. Used Qil/Spent 0il | 300 Kg/Annum 80 Mixed with black
’ kg/month | liquor and burnt in
' hoiler
[02. | ETPSludge | 10TPD | 257PD Sold to Board Mill
e T e 2 = e v - N — -
03 Process Sludge 1200 Kg/Annum | No details Mixed with black
Containing AOx available liquor and burnt in
'i boiler
04 S;;éat-(':gém_icais” 44TPD _‘T\&o_&etails Stored in drums
available

18. | Management of Solid Wastes:

Lime Sludge: Dispose off on land.

Ash: Dispose off on land.

Observations:

1. The unit is engaged in the production of Bleached/unbleached Machine Glazed Kraft
Paper, Machine Glazed Poster Paper and Pulp using Wheat Straw, bagasse, gunny
bags and soft wood (imported pulp) as major raw material with consented capacity
of 120 MT/Day and 30 TPD respectively. However, as per CPPRI report, the installed
capacity of the unit is 190 TPD.

2. The unit is also engaged in manufacturing of Egg Tray (consented capacity-03 TPD)
using ETP sludge, Pallet (Consented capacity-30 TPD) using bagasse pith, Table ware
(consented capacity-20 TPD) using pulp as major raw material. During inspection, all
units were in operation with production of 107 TPD of Paper,30 TPD of pulp ,3.76
TPD of tableware, Pith Pellet-24.6 TPD and Egg Tray-1.79 TPD.

3. The pulp produced by the unit is used for making table ware inside unit and also sold
to the outside units.

4. The unit has been granted Water and Air Consent which was valid upto 31.12.2020.

At the time of inspection, the unit was not having HW authorization and applied to

B
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UPPCB. The unit issued HW authorization by UPPCB on 04.11.2019, which is valid
upto 31.12.2021.

5. The unit has installed one continuous digester for digestion of agro waste raw
material such as wheat straw, bagasse etc. The reported installed capacity of
digester is 130 MT/Day. The unit has installed also installed 02 batch digester with
reported capacity of 04 Ton/batch for cooking of gunny bags.

6. The unit is meeting its fresh water reguirement through five (05} tube wells.
Electromagnetic water meters are installed at the tube welis and log book is being
maintained by the unit. As per log book available with unit, the avg. fresh water
consumption for the month of September, 2019 was 7064 m?/day.

7. The unit has NOC from CGWA (Central Ground Water Authority) for the abstraction
of ground water@ 7500 m*/day or 2475000 m?/annum, which was valid from
10.08.2018 to 08.08.2021.

8. The unit has installed Effluent Treatment Plant (ETP), which comprises of following
units:

o Bar Screen,

o Hill Screen,

o Equalization Tank (1057 m?),

© Anaerobic Lagoon-1 & 2{capacity- 4900 m3and 2900 m?),

O Sump pit (56 m?),

o Splitter Box

© Primary Clarifier-1(capacity- 600 m?) & 2{capacity-1100 m?),
© Aeration Tank-1 (capacity3150 m® & 2(capacity-5323 m3),
© Secondary Clarifier (capacity-600 m?)

© Coagulation and Flocculation Tank,

© Tertiary Clarifier (capacity-1900 m?)

© Multi Grade Filter and Activated Carbon Filter (Tertiary Treatment)
o Thickener and

o Decanter

H &
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9. The effluent is collected from four different sources. Source wise effluent treatment
scheme is as described below:

C Bagasse Washing Effluent-
Bagasse washing effluent is sent to micro Plate Separator. Overflow is reuse
in the bagasse washing and underflow is dewatered through Belt Filter Press.
Solid is again reused in the process for digestion and effluent is sent to
Anaerobic lagoon-1 & 2 for anaerobic decomposition. Overflow from the
lagoon is collected in sump pit.

© Paper Machine effluent and effluent from table ware plant-
Effluent from paper machine section and table ware plant is passed through
Hill Screen. Sludge recovered is used for egg tray manufacturing, while
underflow effluent is collected in sump pit.

o Bleach Section Effluent-
Bleach plant effluent is collected in Equalization Tank. Effluent from the
equalization tank is directly fed to the splitter box.

O Pulp Mill effluent, Recovery Boiler effluent, Cooling tower blow down
effluent, Gunny Bags Pulp Wash effluent etc.-
All these effluents are directly collected in Sump Pit.

10. Effiuent collected into sump pit is fed to the splitter, where it is divided into two
streams Primary Clarifier-1 and Primary Clarifier-2. Electromagnetic flow meter is
installed at the Feed line of both Primary Clarifier. Overflow of Primary Clarifiers are
fed to Aeration Tank-1 & 2. Effluent overflow from the Aeration Tanks are fed to
Secondary Clarifier for sludge settling. Overflow from Secondary Clarifier is treated
in Coagulation Tank and Flocculation Tank. After chemical treatment, effluent is sent
to Tertiary Clarifier. Overflow from the clarifier is treated through Multi Grade Filter
and Activated Carbon Filter.

11. Treated effluent from ETP Is discharged into Tehura Drain, which meet to Saryu
River After Traversing Approx. 10 Km.

12. V-Notch and ultrasonic flow meter was found installed at the outlet of ETP. During
inspection, unit was discharging effluent @ 61.6 m*/hr. {day Time).

£
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13. It was observed that discharge of treated effluent has been increased at evening
/night time. During inspection, the unit was found discharging effluent @ 138 m¥/hr,
at evening, which is more than double of the effluent discharged during day time.

14. The unit s recycling effluent after primary clarifiers for wet washing of bagasse,
During inspection, recycling of treated effluent from Primary Clarifier was not seen
as the wet washing system of the bagasse was under maintenance. Electromagnetic
flow meter is installed for recycling of effluent.

15. Treated effluent after Tertiary Clarifiers was also recycled in pulp mill, gardening,
irrigation, ash quenching and road dyst suppression etc, Mechanical flow meter is

installed for recycling of effluent. The unit has submitted irrigation management

and DO etc.

17. The unit has instalied online effluent manitoring systems at the outlet of ETP for pH,
TSS, BOD, COD. The online effluent monitering systems is connected with UPPCR
and CPCB server.

18. During inspection, ETP was in operation. Sample was collected from Inlet of
ETP/Splitter Box, Aeration Tank- 1&2, Qutlet of Secondary Clarifier and OQutlet of

ETP. Analysis results is Presented below:

i ——— e : T
dicaticass B 55 T - ; _
7 [ (mg/) | (mg |

Splitter Box/
Intet of ETP

|
—

739 | 1am
— etk

|

| per consent

PANGT e | |
*Standard as per EPA Notification [GSR 93(E), dt. Feb. 21, 1991]

N
s %
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19.

20.

21,

It is evident from the analysis results that unit is presently complying with the
stipulated Norms of effluent discharge into surface water but stabilization of ETP is
not satisfactory as MLSS in the aeration tank is on lower side (1655 mg/l in
Aeration Tank-1 and 1891 mg/| in Aeration Tank-2), As per adequacy assessment
carried out by CPPRI in May 2019, it was advice to the unit to maintain MLSS in the
aeration tank 2000-3000 mg/I to achieve the standard. Low value of MLSS indicates
poor O & M of ETP by the unit.
The unit has installed 02 STPs (Sewage Treatment Plants) with capacity 25 KLD and
10 KLD (STP) on 15.04.2019 for treatment of domestic sewage. The unit has
installed. STPs comprises of following units:

© Bar Screen,

o Equalization Tanl,

o MBBR Tank-1& 2

o Tube Settler,

© Chlorine Contact Tank,

o Multi Grade Filter,

o Activated Carbon Filter,

o Treated Water Tank,
It was informed that treated sewage from STP-10 KLD is reused for gardening
purpose, while treated sewage from STP-25 KLD is partially reuse for gardening and
remaining is discharged into Tehura Drain. During inspection, STP was found
operational. Samples was collected from the outlet of STP. Analysis results are

presented below:

Sampling  Purameters
locations -IH—[SH ' ss | Total | BOD 1 coo | | Total Coliform Faecal
{ ! | ifo
| (mg/) | Phosph | (mg/) | (me/) | TEN | (mpn/200 i | Coliform
= (MPN/100
| i { {mg/l
! orous : | ) mi)
| |
1 (mg/) .‘ -'
Outlet of STP- | 7.39 | 13.4 | BOL | 7.6 '"i"'ls.s 1140 | 1000 7.0X10°
25 KLD |
B N S .
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Outlet of STP- [ 862 [503 | 065 |145 | 105 0.840 | <1.8 <18
10 KLD

General |55 |00 |- |30 | 250 100 |-

discharge 9.0 |

standard

notified under

per E(P) i

Act, 1986  for f |

inland  surface :

i | S S T

22,

23,

24,

25,

26.
27.

It is evident from the results that treated sewage from STPs are meeting with the
stipulated norms of General discharge standard notified under per E(P) Act,1986 for
inland surface water sewage discharge standard for STP as per G.S.R. 1265(E), dated
13.10.2017.The newly notified standard are applicable for all STPs commissioned on
or after 1 lune,2019. The unit has commissioned its STPs on 15.04.2019(as
informed).

Black liquor generated is processed through conventional Chemical Recovery Plant
(CRP) with installed capacity of 140 MT/Day solid fired. During inspection, CRP was
in operation. WBL (Weak Black Liquor) is coming to CRP from bagasse pulping
section and batch digester (Gunny pulping).

The CRP unit has installed mass flow meter for WBL (Weak Black Liguor)
measurement at pulp section & CRP, mass flow meter for HBL (Heavy Black Liquor),
mass flow meter for SBL (Strong Black Liguer), flow meter of steam and separate
energy meter for the operation of CRP.

It was informed that condensate from CRP is generated approx. 60 m¥/hr.  50% is
reused in brown stack washer and remaining 50% Is used for lime mud washing,

The unit has 8.5 MW (2.5 MW+6.0MW) turbines for power generation.

The main source of Air pollution in the industry are boiler attached to 6.0 MW T.G.

Set, Thermic Fluid heater, recovery boiler, boiler attached to 2.5 MW T.G. set and

Y
bt
-I%‘“f
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Pallet Plant. Details regarding capacity of Boiler, Thermic Fluid Heater, Fuel

consumption, Stack and APCD (Air Pollution Control Device) is as given below:

Sl. No. | Boiieereé_ter_ } -Cgbgcitv r " Fuel Stack APCD
| R .
1. Power boiler f S50TPH | Peddy Husk- 50m ESP
: attached t0 6.0 1 245 TPD,
| MWTG.Set | | Bagasse Pith-
| 35 TPH
2. Recovery Boiler i40 TPD | 140 TPDSBL | 50m ESP
solid fired |
i per day
3. |Thermic Fluid | 3000000 | Bagasse Pith- | 35m Multi
Heater calorie per 12 TPD, Cyclone
hour Bagasse Pith and Wet
peliet-12 TPD Scrubber
4, | Boiler attached |20TPH | Peddy Husk-|34.14m | Multi
i to 2.5 MW T.G. % 110 TPD, | Cyclone
| set Bagasse Pith- and Wet
15 TPD ‘ Scrubber
5. | Ppallet Plant 30TPD |- '25m  |Cyclone |
| ‘ Separator

28. The unit has 01 DG set with capacity 1250 KVA, which is equipped with acoustic

enclosure. The stack height in DG set is approx. 07 m from roof.

29. The unit is generating approx. 2.5 TPD of ETP sludge, approx. 68 TPD of Boiler Ash
and approx. 30 TPD of inert lime sludge. ETP sludge generated is partially used for
inhouse egg tray manufacturing unit and remaining is sold to board manufacturing
unit located adjacent to the unit. Boiler ash is given to the contractor for land filling.

| &

J Wy 2

\3\;,
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30.

31:

32.

33.

34,

36.

37.

It was informed by the unit that Lime sludge is sold to contractor for further supply
to cement plant as well as for highway construction vendor. But, during inspection,
lime sludge and fly ash were found disposed off indiscriminately on agriculture land.
The unit has installed €gg tray plant for production of egg tray plant (Capacity-3 TPD)
using ETP sludge as raw material. The unit has obtained NOC from the UPPCB.

As per HW authorization granted by UPPCB, process sludge containing AOy has to be
mixed with black liquor and burnt in boiler. But, presently, the unit is using process
sludge for egg tray manufacturing.

The unit has installed Table Ware Manufacturing plant (Capacity-20 TPD) in which
pulp is used as raw material. In table Ware manufacturing plant disposable Tastari,
Thali, and Pyali are being produced by the unit,

The unit has provided pucca floor for storage of Bagasse and Rice Husk. The unit is
spraying ETP treated effluent for dust suppression on bagasse, The unit has provided
catch pit for the collection of run off, which is either again reused for spraying on

bagasse or send to ETP (Anaerobic Lagoon) for treatment.

-In compliance of Hon’ble NGT order dated 27.09.2019, UPPCB has imposed

Environmental Compensation (EC) of Rs. 40.80 lacs (Rs. Forty Lac Eighty Thousand)
to the unit for previous default vide letter ne. H42375;‘C~5,fwaterfsa.fAyodhyaﬁDiQ,
dated 04.10.2019(Annexure-1). The unit has not submitted EC to UPPCB,
The unit was issued show cause notice by UPPCB on 30.09.2019(Annexure-2) with
respect of non-compliance of stipulated norms.
During inspection, it was observed that M/s Namrata Enterprises is located adjacent
to M/s Yash Pakka Limited, which is engaged in board manufacturing (3.5 TPD) using
ETP sludge of M/s Yash Pakka Limited. During inspection, the unit was found
operational. Salient observation regarding M/s Namrata Enterprises is as below:
© During inspection, it was observed that ETP sludge is stored in open area
without proper catch drain and leachate collection pit.
© ETP sludge was also found stored in kacf‘}a area.
G
/ {Q\/
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o It was informed that waste water generated is collected in tank and again
reused in the process. No effluent is discharged outside. Same is observed

during inspection.

3. Monitoring of Tehura Drain at different locations

Tehura Drain originates from pond near Baisingh village. It traverses approx. 05 km and passes
through premises of M/s Yash Pakka Limited located at Parakhan Village. No flow was observed
in Tehura drain before industry. The Tehura Drain mainly carry industrial and domestic waste
water of M/s Yash Pakka Limited. It also carries domestic waste water from adjacent villages
located on bank of Tehura Drain. The major quantity of flow into Tehura Drain is mainly from
M/s Yash Pakka Limited. Tehura Drain also passes through village Tehura, Rampur Halwara,
Rampur Majha, Rajepur Majha, Moodadiha Majha,Piprisangram Majha, Purechetan Majha and
Mardhna Majha.
Monitoring of Tehura Drain was carried out on 24.10.2019 at following locations:
i.  Tehura Drain near Village Parakhan (OQutside Yash Pakka Limited),

ii.  Tehura Drain Near Village Rampur Halwara,

iii.  Tehura Drain Near Village Sarai rashi,

iv.  Tehura Drain Near Village Rajepur Majha, and

v.  Tehura Drain before meeting to Saryu River

i.  Tehura Drain near Village Parakhan

Sample of drain was collected near Village Parakhan. Analysis results are presented

below:
Sampling I Sampling locations
Location pH ss | Tos " Colour SAR BOD coD
(mgfl} | {mg/) {Hazen) (ma/l) (mg/!) (ma/)
. | |
Sample of Drain 8.06 20.4 1446 | 125 1.42 27.8 68.5
near village I
Parakhan I
— ek :\
o ..-"1];]33)": > R WY
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ii.

Tehura Drain Near Village Rampur Halwara

Ponding of waste water in Tehura drain was observed flooded near Village Rampur

Halwara,
villagers. Sample was

presented below:

Sampling
Location

at

Sample of Drain
Rampur
Halwara Bridge

|

T(

(mgM L (ma/)

668 | 584 ’ 1975 ' 938

L

Tehura Drain

It is obvious from the resuits that dis_c_ha_rgé_

{mgf)

of _industr

?afﬁ;ilng locations

s [ Tos “"—I N2 |

K

{mgsl)

19.3

Waste water of Tehura Drain was observed flowing towards agricuiture land of

collected from Drain at Rampur Halwara. Analysis results is

g
|

SAR 80D cop
(mg/1) {mg/l) {mg/1)
122 758 464

|

on agricultural land, possibility of damage to crop cannot be ruled out.

Tehura Drain Near Village Sarai rashi

ial effluent and domestic waste water in

is detoriating the water quality of Drain. Due to flooding of polluted waste water

Due to low lying conditions in the limit of Village Sarai rashi and Rajepur iiajha, ponding

of waste water was observed. it was also observed that villagers had made bandha at

Drain, which was found partially open. Downstream of the bandha was observed to be

marshy.

Sample of the Drain was collected in the limit of vi

presented below:

Sampling
Location

Sample
Drain

village
Eshl

of
near
Sarai

iv.

55 08
{ma/h) {mg/l}
4733 1849

sampling focations

T
{mg/1}

952

Tehura Drain Near Village Rajepur Majha

llage Sarai rashi. Analysis results are

K ‘ SAR BOD con
WM (e mef) | (ma)
214 | 113 340 1988

During inspection, bandha was observed near village Rajepur Majha at two locations.

One bandha is used as road and waste water flows through hume pipes, while another
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bandha was closed. Due to bandha, waste water flow is diverted and it is flow through

adjacent agriculture land. it was informed by the local villagers that bandha is made

since more than one year. Samples of drain at hoth locations were collected. Analysis

results are presented below:

Sampling Location Sami;;ﬁ_ngulo:ar%_c;r_:s' R
pH ss ™S | Na | k | SAR | BOD
(mg/l) | (mg/) | (mgd)) | (mgd) tmg) | {mg/l)
|
Sample of Drain near | 7.33 | S86 | 1578 | 89.8 | 213 | 118 | 405
village Rajepur Majha ‘
[near road side) J |
Sample of Drain near | 7.23 | 226 | 1879 | 91.5 "|__?,_1.4_| 1.26 | 652
village Rajepur Majha | f
(near bandha) ' | L , .
£ =k | 4 L | |
v.  Tehura Drain before meeting to Saryu River

con Total Faecal
(/) i Coliform
Coliform (MPN/100
{MPN/100 ml)
mi)
151 | 14X10° | 1.000°
228 1.3X108% 2.2x10°
i |
i I

Sample was collected from Tehura Drain before meeting Saryu River at Dashrath

Samadhi Sthal. Analysis results are presented below:

Recommendations:

Sampling Location Sampling locations
pH S5 108 ‘i" Na | K | SAR | BOD | cob Total Faecal
{mg/l) [ {mg/) | (mg/l) | (me/l) ] Caliform
[ i tmg/) | (mgdl) | (mgdl) i
| Coliferm (MPN/100
‘ | (MPN/100 mi)
| ! mi)
Sample of Drain | 7.58 | 62.3 | 1478 | 705 | 167 | 097 | 393 162 | 1.3X10° | 2.7X10°
befare meeting
Saryu River . J

It is evident from the above observation, the ponding and obstacle of flow causes anaerobic

condition in the Tehura Drain, which also detoriating the water quality. Hence, the District

Joint Committee report on M/s Yash Papers Limited
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Administration may be directed to immediately remove all bandha made on the Tehura Drain.
Further, the major contribution of waste water flow in Tehura drain is due to M/s Yash Pakka
Limited. Hence, district administration in association with the unit (M/s Yash Pakka Limited)
may jointly carry out de-sludging of drain and also make proper arrangement such as pucca
drain and provide gradient to ensure free flow of water. The district administration may also
ensure that waste water from the villages by the side of the Tehura drain is discharged only

after appropriate treatment.
Further, unit wise recommendations are as below:

M/s Yash Pakka Limited:

It is evident from the results that the unit (M/s Yash Pakka Limited) is found complying with
respect of industrial effluent discharge standard. But the industry needs to improve MLSS in the
Aeration Tank as per recommendation of CPPRI i.e. 2000 mg/l ~ 3000 mg/l. The unit is
complying STP discharge standard (General discharge standard notified under per E(P) Act,1986

for inland surface water). The unit may be directed to comply with the following:

1. The unit should properly operate its ETP to maintain desired MLSS in Aeration Tanks.

2. The unit may further get its ETP adequacy assessment and water balance through
reputed govt. institution such as HT.

3. The unit should properly operate its STPs to meet with the standards.

4. The unit may be directed to submit Environmental Compensation (EC) as per UPPCB
letter dated 04.10.2019.

5. The unit should install electromagnetic flow meter for the recycling of treated effluent.

6. The unit should not dispose off inert lime sludge and boiler ash indiscriminately and
should ensure scientific disposal of same.

7. The unit should instali Online Continuous Emission Monitoring System as per SOP issued
by CPCB under Rule 9 of the Hazardous and Other Wastes {(Management and

Transbhoundary Movement) Rules, 2016 for the utilization of hazardous and other

wastes. G,
T
!
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8. The unit should strictly comply with the conditions stipulated in HW authorizations as
well as SOP issued for under Rule 9 of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016 for the utilization of hazardous and other
wastes as a resource or after pre-processing either for co-processing or for any other
use, including within the premises of the generator.

9. The unit should maintain log book of HW as per the Hazardous and Other Wastes

(Management and Transhoundary Movement] Rules, 2016
10. The unit should reuse to the maximum extent of treated effluent in process and in

irrigation as per irrigation management plan submitted to UPPCB.

M/s Namrata Enterprises:

1. The unit should provide proper catch drain and pit for leachate coliection.
2. The unit should not store ETP sludge in kacha area. The storage area of the ETP
sludge should be pucca with proper catch drain and pit.

3. The unit should obtain authorization for utilization of ETP sludge from SPCB.

1. Sh. Swaminath Ram, Regional Officer, UPPCB, RO, Ayodhya / 20-1]-18

2. Sh. Runa Qraon, Sc. 'D', CPCB, RD(N), Lucknow %@, Q\é\
AN
\

Inspection Team:
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PIC. GALLERY OF M/S YASH PAKKA LIMITED (FORMELY-M/S YASH PAPERS
LIMITED), DARSHAN NAGAR, AYODHYA (uP)

Pic. {3) -Rcycie of treated effluent from Pic. (4) Aeration Tank-1
Primary Clarifier

Pic. (5)Aeration Tank-2 Pic. (6) STP-25 KLD




Pic. (9) Disposal of Fly ash on land Pic. (10} Disposal of lime sludge on land
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PIC. GALLERY OF TEHURA DRAIN DARSHAN NAGAR, AYODHYA (UP)

Pic. (2) Discharge of treated effluent on Tehura Drain by the
Uit

R .

Pic. (3) Tehura Drain near Village Rampur Halwara Pic. (4) Tehura Drain near Sarai Rashi Majha
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Pic. (5) Partial Opening cfehura Drain near Sara! Rashi

Majha

&

€

: =4 L o S
Pic. {7} Marshy Condition of Tehura Drain
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Pic.

Wik

{8) Bandha n Tehura Din near Rajepur Majh
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UTTAR PRADESH POLLUTION CONTROL BOARD
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According to the farmers, bandh was erected to prevent polluting discharge
damaging the agricultural fields. However, according to the SDM, the bandh was
removed to check stoppage of flow of the drain. The drain needs to be kept clean and
its flow need not be obstructed. An updated joint inspection report is required to be
obtained from a joint Committee of CPCB and the SPCB which issue will henceforth be
dealt with in O.A. No. 399/2019, Mrs. Saraswati vs M/s Yash Paper Limited & Ors.

A joint Committee of CPCB and State PCB may take remedial action to ensure
that the Tihura Drain is cleaned and freed from any industrial effluent or other
pollutants. A status report in this regard may be filed as already directed above.

A SAREROT B ST AR D AU H Hd UgHUT FEHr 4 den Sovo
yeyul fser 91 @ wged < gRT S & PRl 919 23.10.2019 TG 24.10.2019 i
faar rar | wfafa gy e wgfer @ o 8-

It is evident from the above observation, the ponding and obstacle of flow causes
anaerobic condition in the Tehura Drain, which also detoriating the water quality. Hence,
the District Administration may be directed to immediately removed all bandha made on
the Tehura Drain. Further, the major contribution of waste water flow in Tehura Drain is
due to M/s Yash Pakka Ltd. Hence, District Administration in association with the unit
(M/s Pakka Ltd.) may jointly carry out de-sludging of drain and also make proper
arrangement such as pucca drain and provide gradient to ensure free flow of water. The
District Administration may also ensure that waste water from the villages by the side of

the Tehura Drain is discharge only after appropriate treatment.
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i Order dated 17.12.2018 dealt with the damage to the forest land by Bajaj Sugar Mill.
Golagokaran Nath, District Lakhimpur, pollution by M/s Gallant Ispat Limited, Gorakhpur by discharging
effluent into a drain joining Ami River, pollution by M/s Rungta Industries Pvt. Ltd. and M/s Crazy Snacks
Ltd. discharging effluent in GIDA drain, pollution by M/s Yash Paper Mills, and pollution of Ami River by
sewage generated in Gorakhpur, Sahjanwa, Unwal, Kauriram and Khajni, pollution by M/s Bajaj
Hindustan Limited (Distillery Unit), illegal construction around Ramgarh lake and absence of sanitation.
violation of environmental norms by Baba Raghav Das Medical College, Gorakhpur. The Tribunal directed
the State PCB to take necessary action for enforcement of law by closing the polluting activity and recover
compensation on “polluter pays principle” and report to this Tribunal. With regard to encroachment action
was required to be taken by Principal Secretary, Urban Development and report was to be given to this
Tribunal. With regard to violation of medical norms, report was to be given by Health Department. Jal
Nigam was to take action for STPs and GIDA for CETPs. Other actions were to be taken by Environments
and Irrigation departments, Nagar Nigam and District Magistrate, Siddharth Nagar and compliance reports
furnished. Against this said order, appeal of the State of UP has been dismissed on 01.07.2019 by the
Hon’ble Supreme Court, being Civil Appeal No. 5414/2019. Compliance reports have not been received
from all the concerned authorities except from UPPCB to which reference will be made later............ ]

D. Report of the UPPCB (Pp 2467-2471) on the subject of environmental compensation payable by
M/s B.R.D. Medical College & Hospital (Nehru Chikitsalay), Gorakhpur....... =
D. Report of the UPPCB (Pp 2467-2471) on the subject of environmental compensation payable by
M/s B.R.D. Medical College & Hospital (Nehru Chikitsalay), Gorakhpur.
22. The SPCB may proceed further in accordance with law in the light of its report......

aS BRT 4% doamroglo A¥Fe Freret yoe wilkyes (e Rifbaer), MREg @
fI6g w08 44115 IS (W0 AR TS AN ORI UHE BOR AF) @ gufaveiy
afogft AfRItT B o™ &1 wxae AT efeRer ¥ SRR fRr T o1 aEe
ST gIRT f&ih 27.00.2019 BT WIRT MY & AR [T A€ gRT A¥Fel Blois] &
fawg R wafaroly efdgfRl o =iy e ®roer I ST B I B owed
TR 3 SrfarE) i S &1

_ .
.0




2)

3 WA SIRIBRT & AR b IFUTE @ ITFHH H RSP drere @I TR
e Sirar 2 [ Sud 44115 BRIS (W0 IR HRIS FFANGTH GG Y58 S9R A1) gaiEReiyg
gfagfd @ a=afyr @1 Sovo ugwur FEay @€ & gfrga o sife sitewr, Ay avs,
A TR, oEee RUfd @ @ w@rar @@ 701502010002104  HROUHOHI0  HIS
JoAN03ME0TT0 0570150 H U WRITE & AR OIHT @8 I=UefT BT Qe # TIa =R il
o @1 Hifa agell B erdadl @ e, e aegel SaReiRa se @1 |@d &
BT |

Yoo -
— ) Te E
(’(fﬁo%ﬁlﬁ}é g';)]
g yatarvr e

(g<i—6)
gfafera:
1. e, MReEgy o1 gaeref 9|
2. NG STANGSR, PHaiyg WU 0T 918, ey v, 9o, R @vs, MEd TR,
A @ gt U |
3, &1 ST, Sovo Ry fREer 9IS, MREYR P gegs Hriard) gg Ul

= i et
(F—6)
T o

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.com - Web Site: www.uppeb.com

-342-




"<

£t
b

QMW’QA‘M- o ‘

_—

JOINT INSPECTION REPORT OF M/S K. M. SUGAR MILLS LIMITED (SUGAR DIVISION), MOT!
NAGAR, AYODHYA {UTTAR PRADESH)

Background

M/s K.M. Sugar Mills Limited (Sugar Division) (hereafter referred as ‘The Unit) located at Moti
Nagar District Ayodhya (UP). The unit was inspected jointly on November 13,2019 by officials of
CPCB, Regional Directorate, Lucknow and UPPCB, RO, Ayodhya in pursuance of, UPPCB letter No.
H 43470 / C-6 / water-05 / Ayodhya / 2019 dated 07/11/2019.

In compliance of NGT order dated_ 27/09{3_019 regarding UPPCB has issued a closure direction to
the unit under section 33 A of Water Aet,1974 Act vide UPPCB letter No. H 40431 / C-6 / water-
05 / Ayodhya / 19 dated 26/08/2019 for compliance of the joint committee report dated
05/08/2019.In this context, The unit has submitted compliance of directions to UPPCB vide their
letter dated 6/11/2019. Team had carried out inspection of the various section of the sugar
division and observed progress made by unit w.r.t to the direction issued by UPPCB. Salient
observations made during the joint inspection are summarized as under:

Observations:

1. The unit has infrastructure for production of Sugar using Sugar cane as major raw material
with capacity of 10000 TCD.

2. During the inspection, the unit was not in operation due to non-crushing season as well
as in compliance of closure directions issued by UPPCB.

3. The unit has presently two (02} bore wells to meet its fresh water requirement.
Electromagnetic water meters are installed on the bore wells and log book of fresh water
consumption is maintained.

4. /The unit has obtained NOC from CGWA on 16.11.2017, which is valid upto 31.10.2019,

5. The unit has installed Effluent Treatment Plant (ETP) of capacity 1085 KLD which is based
on physico-chemical treatment followed by biological process. The ETP is comprises of
Oil and Grease Chamber > Equalization Tank-1 &Il (coarse diffuser) > Chemical Dosing Tank
> Primary Clarifier > Aeration Tank > Secondary Clarifier > Multi Grade Filter > Activated

Carbon Filter > Sludge Drying Beds.

M/s K.M. Sugar Mills Ltd District Ayodhya (UP) Page 1of 8
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6. The unit has installed OCEMS at the outlet of ETP and it was informed that OCEMS i.._
connected with UPPCB and CPCB server

7. The unit has installed electromagnetic flow meter at inlet and outlet of ETP.

Flow meter at inlet of ETP Flow meter at final outlet of ETP

8. The unit has installed decanter of capacity 5 m/hr, for dewatering of the ETP/sulphate
Plant sludge.

9. During visit, team had observed that Aeration tank of ETP was found in operation. As per
log book data, the unit has started operation of aeration tank of ETP since 08/10/2019 to
achieve desired MLSS before starting of cane crushing so as to meet the prescribed

standards from day one of the operation of Mill.

Aeration Tank of ETP

10. During inspection, aeration tank of ETP was found in operation for maintaining Biomass.
Team had taken sample from aeration tank of ETP to verify the biomass.
Sampling location | MLSS (mg/1) MLVSS (mg/1)

Aeration tank of ETP 3478 2276

» The Sample analysis results revealed the unit is maintaining desired bio-mass in the

aeration tank of ETP.
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11. As informed, treated effluent is used for irrigation in its own land (approx.25 acres) and

adjacent farmers land. It was informed that agreement has been made with the farmers

for utilization of treated effluent in their fields for irrigation.

12. The unit has provided two Pucca lagoons with capacity 160.5 m* & 5000 m?. As per

irrigation management plan report, the NSI has also suggested, the unit also to construct

a pucca lagoon with capacity 10000 m? for storage of the ETP treated water which is under

construction.

13. The unit was issued closure directions under section 33A Water Act,1974 Act by UPPCB,

vide UPPCB letter No. H 40431 / C-6 / water-05 / Ayodhya / 19 dated 26/08/2019.The

point wise compliance status of closure directions are presented below:

S. No.

Directions issued by UPPCB

Compliance status (As on date 13/11/2019) |

The unit shall ensure complete
compliance of Hon'ble NGT
order dated 19 / 07 / 2019
including Environmental
compensation. The necessary
directions may be issued by
UPPCB to recover
compensation.

The unit is issued directions 33 (A) of the Water
Act,1974 vide letter 26/08/2019 in compliance of
the Hon'ble NGT order dated 19/07/2019.The !
unit is maostly complying of the UPPCB directions
except Environmental Compensation (EC).

The unit has only submitted as Rs 50000/ to
UPPCB out of EC amount Rs 32,40000/-(Rs 22.5

Lac+ Rs 9.9 lac) imposed by UPPCB.

The unit may be directed to
comply with UPPCB directions
dated 07/02/2019 to submit EC
amount as 22,50000/- as the
unit has submitted only as
50000/- to UPPCB.

UPPCB has imposed total EC amount of Rs
32,40000/- (22.5 Lac+9.9 lac) whereas the unit
has only deposited Rs 50000/-to UPPCB

M/s K.M, Sugar Mills Ltd District Ayadhya (UP)
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The  sugar wunit should
immediately close drain
carrying effluent to Masoda
drain. No effluent should be

discharged into Masoda Drain

s
|

Complied
During visit, team observed that the unit has
closed drain carrying effluent to Masoda drain.

The drain shall be verified when the unit

becomes operational.

The sugar unit should repair

Complied

the damaged molasses storage

During visit, team had observed that the damage

lagoon.

embankment of the lagoon has been repaired.

During visit, storage lagoon was found empty.

The sugar unit should integrate
all stream of effluent and route

through ETP.

Complied
During visit, team had physical observed and as
reported by the unit representative that all

stream of effluent has been enrouted to ETP

The sugar unit should ensure
that an irrigation plan is
prepared through reputed
government institution and
treated effluent should be used
for  gardening/ irrigation
purpose as per irrigation plan.
It should be ensured that
treated effluent wused for
irrigation in the farmer’s field
should be carried with proper

agreement.

Compli.e&

The unit has made an irrigation Plan by the
Government Institution i.e. National Sugar
Institute (NSI), Kanpur for utilization of treated
effluent for irrigation purpose.

The unit has already provided two Pucca lagoon
of 160.5 m? & 5000 m? capacity for storage of the
treated effluent in case of low demand period.
As per irrigation management plan report, the
NSI has also suggested, the unit is to construct a
Pucca lagoon of 10000 m? capacity for storage of
the treated water, During visit, the civil work of
the sa rne-_was found under progress.

As per records provided by the unit
representative, the unit has taken consent of

farmers having agricultural land of 195 Hectares

/s K.M. Sugar Mills Ltd District Ayodhya (UP)
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& signed the agreements. The unit having own
company land of 37 Hectares for irrigation.

During visit, team had observed that the unit has
laid down pipe line (HDPE) of 2 Km for carrying
treated efﬂuent to the farmer's for land

irrigation.

The sugar unit should strictly
comply with the new standards
35 (B)
MoEF&CC, Jlanuary 14, 2016 for

notified  G.S.R.
sugar industry such as notified
standards for effluent disposal,
waste water conservation and

| pollution control management.

During visit, the sugar mill was found in non- |

operation.

Team had observed the unit has installed in
house Oil & Grease skimmer system for removal
of the oil & grease in the mill section.

The unit has taken following major steps to
reduce water consumption and pallution control

management in sugar mill:

% Effluent generated from Mill area washing & |

cleaning is collected into in house Mill pit and |

it is reused into Imbibition process after
removal of Qil &Grease. during inspection,
team observed that the unit has installed
Electromagnetic flow meter at recycle point.
%*The unit is installing Condensate Polishing
Unit-l (CPU-1) of capacity 800 m?3/day for

treating evaporator condensate generated

from Boling house section of sugar mill. The |

CPU-Iis comprised of Collection Tank > Anoxic
Tank > MBBR-I > MBBR-Il > Tube settler >
Clarified Water Tank > Sand Filter > Activated

Carbon Filter

/s K.M. Sugar Mills Ltd District Ayodhya (UP)
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[ f ‘ ** As informed about 400 m3/day CPU-! treated /
water is reused into co-gen cooling tower

f make up and rest js fed into CPU-J] for further

/ treatment for using in boiler make up water,
“*The CPU-|| is comprised of Ultrafiltration >

| RO-I>R.O.-I> DM Plant,

| ** During inspection, Ciyjl Work of CPu- & | /

were found under Progress and as reported it |

/ will be completed by 30/11/2019.

The unit should expedite to Complied

install treatment system forthe | The unit has installed Sulphate Removal System

SPray pond overflow effluent/ | of 1000 m3/hr capacity for treatment of spray/

injection cooling water before pond overflow effluent, |
start of next crushing season. As informed about 22 m3/hr effluent generated /
from Spray pond over flow. |
The Sulphate Removal System is Comprised of
Reaction Tank-| (adding Lime +PAC) > Reaction
tank-[) (dosing PE) > Micro Settlers (2 Nos Parallel
of capacity each 25 m3) > Equalization Tank of}

ETP for further treatment,

The unit should obtain Hw

Complied_

Authorization, The Sugar mil| possesses authorization valid upto

31/12/2023 from UPPCB under the Hazardouys

and  Other Wastes (Management and

Transboundary Movement) Rules,2016 (copy

|

enclosed).

T‘u?s KM, Sugar mills Ltg District Ayodhya (UP) ‘“&Q Page 6 of 9
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Recommendations :

1. Based on the observations made by the Joint inspection team, the unit is generally
complying with the UPPCB directions issued under Section 33A of the Water Act to the
Sugar mill.

2. The unit has rectified defects and short-comings observed during the previous visit. As
such efforts have been made by the sugar unit for improvement in the existing ETP,
installation of Sulphate Removal System and Condensate Polishing Units | & Il and In-
house effluent control system for reuse in process. Hence, the sugar mill may be
considered for resume its operation initially on trial basis subject to deposition of
Environmental Compensation (EC) imposed by UPPCB. Thereafter, the unit may be jointly
re-inspected to verify the éompl?é;'te of the stipu!lated norms.

Inspection Team:

1. Sh. Swaminath Ram, Regional Officer, UPPCB, RO, Ayodhya /igl‘m%" Iﬁmﬁ?’

2. Sh.).P. Meena, Sc.'C, CPCB, RD (North), Lucknow ‘]"ﬁgﬁdﬁ] 9
&
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Equalization Tank
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JOINT INSPECTION REPORT OF M/S K. M. SUGAR MILLS LIMITED
; (DISTILLERY DIVISION), moTi NAGAR, FAIZABAD
(UTTAR PRADESH)

/ I - nthemafierot ’

] M/s K.m. Sugar Miils Limiteq {Sugar and Distillery Division) Vs Uttar Pradesh f
Pollution Controj Board & Ors, {Appeal No. 82/2019, L.A. No. 679/2019)

f 1.0 Background ,i
In compliance of Hon’ble NGT order dated 04.11.2019 in the matter of M/s )
K-M. Sugar Mills Limited (Distillery Division vs Uttar Pradesh Pollution Control Board
& Ors. (Appeal No. 92/2018, 1.A. 0.A. No. 679/2019) and subsequent, UPPCB letter {
no. H43520/C—6/Sahmati/OGfl/Ayodhvaflg,dated 13.11.2019, inspection of M/s
[ K.M. Sugar Milis Limited (Distillery Bivision), Moti Nagar, Faizabad, UP was carried ;
out by a joint team of CPCB, Regional Directorate, Lucknow and Regional Office, '
UPPCB, Ayodhya on 15.11.20189, During inspection, it was observed that civil work
related to 1) Clear Water Storage Tank of CpU ;2) Equalization Tank of STP; and 3)
laying down of pipe for STP was incomplete, The unit informed during inspection &
submitted a plan for completion of work by November 25,2019 and requested for re-
inspection vide its letter dated 20.1 1.2019. Hence, the unit Was again re-inspected on
26.11.2019 for compliance verification. Salient observations made during the
inspection are summarized as under:

2.0 Inspection of M/s K.M. Sugar Mills Limited (Disti llery Division)

A: Gen&glnformation )
1 | Name of the unit and Address M/s K.M. Sugar Mills Limited (Distillery

Divisiqn}, Moti Nagar, Faizabad, up
Name of the Proprietor/ Contactj, Mr. Amrendra Singh,

person — Designation General Manager

Contact No. 7571000592
Year of Commissioning. | 1995
—
e | S — N

|
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Production capacity
® Products
® Installed Prod. Cap.
® Present Production

Rectified Spirit (RS) & Absolute Alcohol
(AA)
50 KLD and 47.3 KLD
NIL

1 | Water Supp!;{ Source

| Water Consumption (KLD)
| = Industrial
» Domestic

B (1): Water Poliution and its Control

Raw materials & their requirement

Molasses- 2225
production)

MT/Day (on full

f' Bore wells (02 nos.)

Presently, the unit is closed.
05 KLD

> Industrial
> Domestic

Waste Water Generation {KLD)

Presently, the unit is closed.
04 KLD

» Domestic

Waste water treated (KLD)
» Industrial

|

| Spent wash is concentrated through MEE.

Conc. spent wash is fired in boiler. MEE
| condensate, spent lees etc. will be treated
j through Condensate Polishing unit.

j Partially treated Through septic tanks and

soak pits and remaining will be treated
through STP. |

L\

"-\ i ™

T,
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| Details of ETP
> ETP Description

Details of Multi

Evaporator, if any

-

Effect

. S;J_rgt“Wash Management:
¢ Lagoon (13024 KL)

Multi  Effect

] Evaporator

(MEE)

Slope Fired Boiler-16 TPH

Other Process effluent management:

The unit is in the process to install

| Condensate Polishing Unit (CPU) with

| capacity of 753 m3/Day.

(Four effect falling film type and three
| effect forced circulation type evaporator
' with capacity 650 KLD and evaporation

capacity of 510 TPD.

|

Mode of disposal of treated effluent

 Masoda drain meeting river Tamsa, which—f
meets River Ghaghra, a tributary of River
Ganga.

6

Status of Consent under the Water
Act- 1974

Consent was granteé“ by UPPCB with
I validity of 31.12.2019, which was revoke
by UPPCB vide its closure order dated

| 04.10.2019.

" C: Air Pollution and its Control

Sources of Air Pollution

B | Boilers (02 nos.- 16 TPH and 10 TPH)
12 | » Type of Fuel used with | Slope-100 TPD and bagasse-75 TPD
consumption |
| » Stack details with APCS | e 16 TPH slope fired boiler is |
' equipped with bag filter as APCD |
and emission is vented through
i stack of height 65 m. I
|« 10 TPH boiler is equipped with |
Dust Collector as APCD and
emission is vented through stack of
height 30 m. |
R S i
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3 | Status of Consent under the Air Act- |' Consent was granted by__UPPCB with

1581 | validity of 31.12.2019, which was revoke
;by UPPCB vide its closure order dated
- | 04.10.2018.

D: Waste Management:

1 ]Type &Quantity of Waste | Fermentation sludge, Boiler ash ‘
Generated o | [

|2 | Facility of Storage/ Disposal | Lagoon / low lying area .

3 | Disposal of waste _ | low-lying area

General Observations:

1. The unit is engaged in production of Rectified Spirit (RS) and Absolute Alcohol

with capacity of 50 KLD and 47.3 KLD respectively using molasses as major raw

material. During inspection, the unit was not in operation. it was informed by

/ the unit representative; the unit is not in Operation since 05.10.2019 in
’ compliance of Hon’ble NGT order dated 27.09.2019.

2. The unit has been imposed Environmental Compensation (EC} of amount Rs.

‘ 36,50, 000/- by UPPCB on 31.01.2019. The unit has deposited EC amount to

UPPCB on 15.02.2019.
Water Pollution and its Control:

3. The unit is meeting its fresh water requirement through 02 borewells.
Electromagnetic flow meter is provided at borewells. The unit has obtained
NOC from CGWA for ground water abstraction, which was valid upto

22.10.2018. The unit has applied for renewal for NOC on 10.09.2019.

4, The unit is generating approx.10 KL/KL of RS production of spent wash on
consented production. The ETP for spent wash management comprises of
following:

* Lagoon-1(13024 K1)

Page 4of 10
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® Four effect falling film type and three effect forced circulation type
evaporator with capacity 650 KLD and evaporation capacity of 510 TPD.
¢ Slope Fired Boiler (16 TPH)

5. The unit has provided electromagnetic flow meter at the analyzer column to

assess the quality of spent wash generation. The spent wash is fed to the MEE.
The concentrated spent wash is fed to the Slope Fired Boiler using bagasse as
supplementary fuel.
. During inspection, MEE and Slope fired boiler was not operational.
. The unit has provided spent wash storage lagoon with capacity 13024 KL,
which is equivalent to concentrated spent wash storage capacity of approx. 48
days as against the CPCB directions for 07 days concentrated spent wash
storage capacity. The unit has made a partition in between lagoon to make the
storage capacity of 4500 KL and 8524 KL. it was informed by the unit
representative that 8524 KL lagoon will be dismantled/leveled by the unit after
treatment of its effluent. During inspection, approx. 5500 KL of spent wash was
stored in lagoon.
. The unit has provided electromagnetic flow meter at MEE inlet and MEE
concentrate/Slope. MTRT (Metal Tube Rotameter Type) Flow meter is provided
at the condensate.
The unit installed Condensate Polishing Unit (CPU) with capacity 753 m®/day
for treatment of other process effluent such as MEE condensate, spent lees,
plant leakage waste water etc. The CPU comprises of following units:

¢ Equalization Tank,

¢ Buffer Tank,

* ICreactor (Anaerobic treatment System),

e Bio-Gas Holder,

¢ Condensate Pit,

¢ Extended Aeration Tank,

® Secondary Clarifier,

Page 5 0f 10
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@ Tertiary Clarifier,
e Clear Water Storage Tank,
o Sludge Pit,
v Bio-gas sludge Holding Tank,
e Multi Grade Filter,
® Activated Carbon Filter,
® Filtered Water Storage/UF Feed Storage Tank,
¢ UV System,
s Ultra-Filtration,
e UF Permeate Tank,
s RO Plant-1,
e RO Plant-2,
¢ RO Permeate Tank,
e RO Reject Tank
10.During inspection, major civil work of the CPU was completed and electric
cable fitting of the CPU was under progress. It was informed that it will be
completed within 02-03 days.
11.1t was informed that 50% of the treated water from ACF will be treated
through UV and used for fermentation dilution and remaining 50 % will be
further treated through UF and RO Plant for use In cooling tower make up. RO
reject will be fed to the MEE Plant.
12.The unit has provided electromagnetic flow meter at the inlet and outlet of
CPU(RO reject, RO permeate, UV outlet).
13.Earlier, the unit was carrying out bio-composting as well as incineration for
spent wash management. As per the direction of UPPCB, the unit has
discontinued bio-composting opération since June, 2019.
14.The unit is in the process to install Sewage Treatment Plant (STP) with capacity
120 KLD for treatment of domestic waste water generated form sugar and

distillery plant and residential colony. The STP comprises of following:

Page 60f 10
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i. Oil and Grease Chamber,

ii. BarScreen,

iii. Equitization Tank,

iv. MBBR Tank-1,

V. MBBR Tank-2,

vi. Secondary Tube Settler,
vii. Chlorine Contact Tan k,
vili. Multi Grade Fiiter,

iX. Activated Carbon Filter,

15. During inspection, major civil werk of the STP was completed.
Air Poliution and Its Control:

16.The unit has slope fired boiler with capacity 16 TPH using conc. spent
wash/slope and bagasse as fuel, The unit is closed ,hence, Boiler was not in
operation. The slope fired boiier is equipped with bag filter as APCD and
emission are vented through stack of height approx. 65 m. The slope fired
boiler is located in the sugar mill area.

17.The unit has installed Online Continuous Emission Monitoring System (OCEMS)
at the boiler stack. The OCEMS is €onnected with CPCB server.

18.The unit has one boiler with Capacity 10 TPH using bagasse as fuel. Boiler is
equipped with dust coliector as APCD and emission is vented through stack of
height approximate 30 m. During inspection, boiler was not in operation,

19.Compliance Status of recommendation made by the joint committee during

inspection dated 05.08.2019:

sl. | Recommendations !' Compliance Status {as on dated
|

No. | | 26.11.2019)

| | R
1. ]The unit shall ensure for the I. The UPPCB has iscued show cause

|

" complete compliance of Han’b!ej_nczé:etothe unit and also imposed EC

Page 7 of 10




NGT order dated 19.07.2019 | of amount 56.70 Lakhs vide letter

| including Environmental | dated 11/08/2019, The unit has yet to

compensation (EC). The necessary | submit EC.

directions may be issued by UPPCB Ij Further, it was informed by the unit

to recover compensation, 1 that representation regarding revision
| of EC has already been sent to UPPCB
| vide letter dated September 02, 2019
| for earlier EC of amount Rs 36.50 lac,
| which is pending with UPPCB. Further,
| the unit has also made representation
|

| for review of EC of amount 56.70 Lac,

| which is also pending with UPPCB.

The unit should immed‘iate!y close | Complied.
bypass drains. Integrate all effluent | During inspection, bypass drain
streams and subject them for | observed in the previous inspection,

suitable treatment in ETP. were found closed.

The distillery unit should expediaz'e' | Complied.

to install CPU as suggested by NSI, | The unit has installed CPU. During

Kanpur for treatment of other ! inspection, major civil work was

process effiuent | completed and during Inspection,
T electrical cable fitting was carried out.
l t was informed that it will be

| completed within 02-03 days.

The unit should expedige_-{é install | Compiiéd.
Sewage Treatment Plant (STP) for | The unit has installed STP. During
sugar and distillery. Treated sewage | inspection, major civil work was
should be reused for  completed

gardening/irrigation purpose.

The  distillery  unit shouiddi. Complied.
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i e

J fnmediate{y close drain ca_r?ying ]‘ Duriné%@:tion, drain connected to |
|

| treated,a’untreated/partialéy treated | Masoda drain was found closed.
l; effluent to Masoda drain. No |

/ i effluent shouid be discharged into ,i:

| Masoda drain.

| The distil!ewmg .I— b:fing inspection, the unit was found

coloured/untreated effluent on land, | not in operation. Hence, it could not |

J

| be ascertained. f

T - - —:—_____-_-___|
The distillery unit should restrict the | Not complied. |

Spent wash storage capacity as per} The unit has provided spent washj/

CPCB direction. Remaining lagoon | storage lagoon with capacity 13024
| should be dismantlea. (KL, which s equivalent to
! |

| | concentrated SPent  wash storage

Capacity of approx. 48 days as against
|the CPCB directions for 07 days

| concentrated spent wash storage |
|
Capacity. It was informed that spent

|  wash stored in the lagoon (capacity-
| |

' ' | 8524 KL) will be dismantled/leveled by

} / | the unit after treatment jts effluent. |
. o -

N DA
] 8. The unit should strictly comply with During inspection, the unit was found |

-[ the consent conditions in totality. | not in operation.
S - e i -

oo |

Recommendations:

M/s K M Sugar Mills Limited (Distillery), Moti Nagar, Ayodhya (Up) is
complying with the recommendations made by the joint tommittee except

restriction of excess storage of spent wash (07 days of conc., spent wash), which will

Page 90f10




be complied by the unit after treatment of spent wash stored in the lagoon. Major -

Civil work of the STP and CPU was found completed,

And Hence, the unit may be allowed to operate for trial for the limited period
of 03 months for achieving optimum efficiency of the CPU and STP in compliance of
Hon’ble NGT order dated 04.11. 2015.As per Hon’ble NGT order, the unit may be re-
inspected jointly by CPCB and UPPCB to check the compiiance.

Further, UPPCB may decide the unit representation on review of EC as

imposed on the unit of amount 56.70 lac at the earliest.

Inspection Team:

{ - )
1. Sh. Swaminath Ram, Regional Officer, UPPCB, RO, Ayodhya _/-Jf“‘f‘-’%a NQR*%

oy . IQ,Jﬁ

2. Sh. Runa Oraon, Sc. 'D', CPCB, RD(N), Lucknow %\\\e
S
\
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TEIed,
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* s Order dated 07.03.2019 dealt with reports dated 08.02.2019 from the Commiitee with

regard to the pollution caused by M/s Bharati Research and Breeding Farm, FL-27, Sector -1%, GIDA,
Gorakhpur, UP, M/s Mother Shree Dairy, D-1/3D, Sector 13, GIDA, Gorakhpur, UP, M/s Alkane
Construction Equipment Pvt. Ltd., FL-24, Sector 13, GIDA, Gorakhpur, UP, M/s Burne Pharmaceutical
Pvt. Ltd., AL-1, Sector -13, GIDA, Gorakhpur, /P, M/s Gorakhnath Agro Industries Pvt Ltd., FL-20/27,
Sector-13, GIDA, Gorakhpur, UP, M/s Royal Savera Foods Pvi. Ltd.,, FL-28, Sector -13, GIDA,
Gorakhpur, UP and M/s Dr. Sandhu Hatchery, F1.-28, Sector -13, GIDA, Gorakhpur, UP The same ware
referred to CPCB for comments with further directions to the state PCB to take action i1 the light of the
said reports in accordance with law. UPPCB has filed an action taken report which will be dealt with in the
later part of this Order........... 2
E. Report dated 17.07.2019 (Pp 2087-2092) on the subject of environmental comper sation furnished

by the UPPCB in respect of:

1. M/s Bharti Research and Breeding Firm, FL-27, Sectorl3, GIDA, Gorakhpur, UP

ii. M/s Mother Shree Dairy, D-1/3D, Sector-13, GIDA, Gorakhpur, UP

iii. M/s Alkane Construction Pvt. Ltd., FL-24, Sector-13, GIDA. Gorakhpur, UP

iv. M/s Burnet Pharmaceutical Pvt. Ltd., F1.-1, Sector-13, GIDA, Gorakhpur, UP

v. M/s Gorakhnath Agro Industries Pvt. Lid., FL-20/27, Sector-13, GIDA, Gorakhp i, UP

vi. M/s Royale Savera Foods Pvt. Ltd., FL-28, Sector-13, GIDA. Gorakhpur, UP

vil. M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA, Gorakhpur, UP

E. Report of UPPCB dated 17.07.2019 (Pp 2087-2092) on the subject of environment | compensation

to be recovered from said 7 industries in Gorakhpur.

23. The SPCB may proceed further in accordance with law...... .. ....
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T Order dated 07.03.2019 dealt with reports dated 08.02.2019 from the Committee with
regard to the pollution caused by M/s Bharati Fesearch and Breeding Farm, FL-27, Sector -13, GIDA,
Gorakhpur, UP, M/s Mother Shree Dairy, D-1/3D, Sector 13, GIDA, Gorakhpur, /P, M/s Alkane
Construction Equipment Pvt. Ltd., FL-24, Sector 13, GIDA, Gorakhpur, UP, M/s Burne' Pharmaceutical
Pvt. Ltd., AL-1, Sector -13, GIDA, Gorakhpur, UP, M/s Gorakhnath Agro Industries Pvt Ltd., FL-20/27,
Sector-13, GIDA, Gorakhpur, UP, M/s Royal Savera Foods Pwvt. Ltd., FL-28, Sector -13, GIDA,
Gorakhpur, UP and M/s Dr. Sandhu Hatchery, FI.-28, Sector -] 3, GIDA, Gorakhpur, UP The seme were
referred to CPCB for comments with further directions to the state PCE to take action i the light of the
said reports in accordance with law. UPPCB has filed an action taken report which will be dealt with in the
later part of this Order........... 7

E. Report dated 17.07.2019 (Pp 2087-2092) on the subject of environmental comper sation furnished
by the UPPCB in respect of:

i. M/s Bharti Research and Breeding Firm, FL-27, Sectorl3, GIDA, Gorakhpur, UP

ii. M/s Mother Shree Dairy, D-1/3D. Sector-13, GIDA, Gorakhpur, UP

iii. M/s Alkane Construction Pvt. Ltd., FL-24, Sector-13, GIDA, Gorakhpur, UP

iv. M/s Burnet Pharmaceutical Pvt. Ltd., FL-1, Sector-13, GIDA, Gorakhpur, UP

v. M/s Gorakhnath Agro Industries Pvt. L., FL-20/27, Sector-13. GIDA, Gorakhpr, UP

vi. M/s Royale Savera Foods Pvt. Ltd., FL-28, Sector-13, GIDA, Gorakhpur, UP

vii. M/s Dr. Sandhu Hatchery, FL-28, Sector- 13, GIDA, Gorakhpur, UP

E. Report of UPPCB dated 17.07.2019 (Pp 2087-2092) on the subject of environmenial compensation

to be recovered from said 7 industries in Gorakhpur.

23. The SPCB may proceed further in accordance with law. ... .. . i
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R Order dated 07.03.2019 dealt with reports dated (08.02.2019 from the Committee with
regard to the pollution caused by M/s Bharati Research and Breeding Farm, FL-27, Sector -15, GIDA,
Gorakhpur, UP, M/s Mother Shree Dairy, D-1/3D, Sector 13, GIDA, Gorakhpur, [P, M/s Alkane
Construction Equipment Pv:. Ltd., FL-24, Sector 12, GIDA, Gorakhpur, UP, M/s Burne Pharmaceutical
Pvt, Ltd., AL-1, Sector -13, GIDA, Gorakhpur, 1/P, M/s Gorakhnath Agro Industries Pvt Ltd., FL-20/27,
Sector-13, GIDA, Gorakhpur, UP, M/s Royal Savera Foods Pvt. Ltd., FL-28, Sector -13, GIDA,
Gorakhpur, UP and M/s Dr. Sandhu Hatchery, F1.-28, Sector -13, GIDA, Gorakhpur, UP The same were
referred to CPCB for comments with further directions to the state PCB to take action i1 the light of the
said reports in accordance with law. UPPCB has liled an act:lon taken report which will be dealt with in the
later part of this Order........... 3

E. Report dated 17.07.2019 (Pp 2087-2092) on the subject of environmental comper sation furnished
by the UPPCB in respect of:

i. M/s Bharti Research and Breeding Firm, FL-27, Sector13, GIDA, Gorakhpur, UF

ii. M/s Mother Shree Dairy, D-1/3D, Sector-13, GIDA, Gorakhpur, UP

iii. M/s Alkane Construction Pvt. Ltd., FL-24, Sector-13, GIDA, Gorakhpur, UP

iv. M/s Burnet Pharmaceutical Pvt. Ltd., F1.-1, Sector-13, GID A, Gorakhpur, UP

v. M/s Gorakhnath Agro Industries Pvt. Ltd., FL-20/27, Sector-13, GIDA, Gorakhpur, UP

vi. M/s Royale Savera Foods Pvt. Ltd., FL- .28 Sector-13, GIDA, Gorakhpur, UP

vii. M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA, Gorakhpur, UP

E. Report of UPPCB dated 17.07.2019 (Pp 2087-2092) on the subject of environmen 1l compensation
to be recovered from said 7 industries in Gorakhpur.

23. The SPCB may proceed further in accordance with law..............
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e Order dated 07.03.2019 dealt with reports dated 08.02.2019 from the “ommitee with
regard to the pollution caused by M/s Bharati Research and Breeding Farm, FL-27, Se:tor -13, GIDA,
Gorakhpur, UP, M/s Mother Shree Dairy, D-1/3D, Sector 13, GIDA, Gorakhpur, UP, M/s Alkane
Construction Equipment Pvt. Ltd., FL-24, Sector 13, GIDA, Gorakhpur, UP, M/s Bume Pharmaceutical
Pvt. Ltd., AL-1, Sector -13, GIDA, Gorakhpur, UP, M/s Gorakhnath Agro Industries Pvt Ltd., FL.-20/27,
Sector-13, GIDA, Gorakhpur, UP, M/s Royal Savera Foods Pvt. Ltd., FL-28, Secior -13, GIDA,
Gorakhpur, UP and M/s Dr. Sandhu Hatchery, FI.-28, Sector ~13, GIDA, Gorakhpur, UP The same were
referred to CPCB for comments with further directions to the state PCB to take action it the light of the
said reports in accordance with law. UPPCB has filed an action taken report which will be dealt with in the
later part of this Order...........”

E. Report dated 17.07.2019 (Pp 2087-2092) on the subject of environmental comper sation {urnished
by the UPPCB in respect of:

1. M/s Bharti Research and Breeding Firm, FL-27, Sector!3, GIDA, Gorakhpur, UP

ii. M/s Mother Shree Dairy, D-1/3D, Sector-13, GIDA, Gorakhpur, UP

iii. M/s Alkane Construction Pvt. Ltd., FL-2 4, Sector-13, GIDA, Corakhpur, UP

iv. M/s Burnet Pharmaceutical Pvt. Ltd., FL.-1, Sector-13, GIDA, Gorakhpur, UP

v. M/s Gorakhnath Agro Industries Pvt. L., FL-20/27, Sector-13, GIDA, Gorakhp i, UP

vi. M/s Royale Savera Foods Pvt. Ltd., FL-28. Sector-13, GIDA, Gorakhpur, UP

vii. M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA, Gorakhpur, UP

E. Report of UPPCB dated 17.07.2019 (Pp 2087-2092) on the subject of environmer il compensation
to be recovered from said 7 industries in Go rakhpur. ‘

23. The SPCB may proceed further in accordance with law,..... .......
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s Order dated 07.03.2019 dealt with reports dated 08.02.2019 from the Commiitee with
regard to the pollution caused by M/s Bharati Research and Breeding Farm, FL-27, Sector -13, GIDA,
Gorakhpur, UP, M/s Mother Shree Dairy, D-!/3D, Sector 13, GIDA, Gorakhpur, 1/P, M/s Alkane
Construction Equipment Pvt. Ltd., FL-24, Sector 13, GIDA, Gorakhpur, UP, M/s Burne Pharmaceutical
Pvt. Ltd., AL-1, Sector -13, GIDA, Gorakhpur, UP, M/s Gorakhnath Agro Industries Pvi Ltd., FL-20/27,
Sector-13, GIDA, Gorakhpur, UP, M/s Royal Savera Foods Pvt. Itd., FL-28, Secior -13, GIDA,
Gorakhpur, UP and M/s Dr. Sandhu Hatchery, F1.-28, Sector -13, GIDA, Gorakhpur, U? The seme were
referred to CPCB for comments with further directions to the state PCE to take action i1 the licht of the
said reports in accordance with law. UPPCB has filed an action taken report which will be dealt with in the
later part of this Order........... ”

E. Report dated 17.07.2019 (Pp 2087-2092) on the subject of environmental comper sation furnished
by the UPPCB in respect of:

i. M/s Bharti Research and Breeding Firm, FL-27, Sector13, GID /A, Gorakhpur, UF

ii. M/s Mother Shree Dairy, D-1/3D, Sector-13, GIDA, Gorakhpur, UP

iii. M/s Alkane Construction Pvt. Ltd., FL-24, Sector-13, GIDA, Gorakhpur, UP

iv. M/s Burnet Pharmaceutical Pvt. Ltd., FL.-1, Sector-13, GIDA, Gorakhpur, UP

v. M/s Gorakhnath Agro Industries Pvt. Ltd., FL-20/27, Sector-13, GIDA, Gorakhpur, UP

vi. M/s Royale Savera Foods Pvt. Ltd., FI1.-28, Sector-13. GIDA, Gorakhpur, UP

vii. M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA, Gorakhpur, UP

E. Report of UPPCB dated 17.07.2019 (Pp 2087-2092) on the subject of environmen 4l cornpensation
to be recovered from said 7 industries in Gorakhpur.

23. The SPCB may proceed further in accordance with law..............
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N vl Order dated 07.03.2019 dealt with reports dated 08.02.2019 from the Committee with
regard to the pollution caused by M/s Bharati Research and Breeding Farm, FL-27, Sector -13, GIDA,
Gorakhpur, UP, M/s Mother Shree Dairy, D-1/3D, Sector 13, GIDA, Gorakhpur, UP, M/s Alkane
Construction Equipment Pvt. Ltd., FL-24, Sector 13, GIDA, Gorakhpur, UP, M/s Burnet Pharmaceutical
Pvt. Ltd., AL-1, Sector -13, GIDA, Gorakhpur, UP, M/s Gorakhnath Agro Industries Pvt, Ltd., FL-20/27,
Sector-13, GIDA, Gorakhpur, UP, M/s Royal Savera Foods Pvt. Itd., FL-28, Sector -13, GIDA,
Gorakhpur, UP and M/s Dr. Sandhu Hatchery, FL-28, Sector -13, GIDA, Gorakhpur, UP. The same were
referred to CPCB for comments with further directions to the state PCB to take action in the light of the
said reports in accordance with law. UPPCB has filed an action taken report which will be dealt with in the
later part of this Order........... 2

E. Report dated 17.07.2019 (Pp 2087-2092) on the subject of environmental compensation furnished

by the UPPCRB in respect of;
i. M/s Bharti Research and Breeding Firm, FL-27, Sector13, GIDA, Gorakhpur, UP
ii. M/s Mother Shree Dairy, D-1/3D, Sector-13, GIDA, Gorakhpur, UP
iii. M/s Alkane Construction Pvt. Ltd., FL-24, Sector-13, GIDA, Gorakhpur, UP
iv. M/s Burnet Pharmaceutical Pvt, Ltd., FL-1, Sector-13, GIDA, Gorakhpur, UP
v. M/s Gorakhnath Agro Industries Pvt. Ltd., FL-20/27, Sector-13, GIDA, Gorakhpur, UP
vi. M/s Royale Savera Foods Pvt. Ltd., FL-28, Sector-13, GIDA, Gorakhpur, UP
vii. M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA, Gorakhpur, UP
Report of UPPCB dated 17.07.2019 (Pp 2087-2092) on the subject of environmental compensation
to be recovered from said 7 industries in Gorakhpur.
23. The SPCB may proceed further in accordance with law..............
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I1I. Discussions of the Committee relating to wetlands.

25. A Joint Committee comprising the Secretaries, Urban Development, Environment and Forest
and Irrigation, Flood Control Department, Uttar Pradesh, UPPCB and the CPCB may take
further action in accordance with law, in the light of the report and furnish an action taken
report before the next date. The Nodal Agency will be Secretary, Irrigation for coordination,
compliance and furnishing report to this Tribunal. The GDA is at liberty to furnish its view
point to the said Joint Committee. Review Application No. 47/2019 stands disposed of.

List the matter for further consideration 09.12.2019.
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